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SHRI GIAN CHAND TOTU: What are the
terms on which private buses -are attached to
DTC.
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SHRI SYED NIZAM-UD-DIN: I would
like to know from the hon. Minister whether it
is a fact that students are put to much
difficulty in Delhi during peak hours? If so,

will he consider the proposal that certain
buses are allocated to schools, so that
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these boys and girls going to schools are not
put to any difficulty and they reach their
schools in time? Accidents take place
because boys run after buses and try to catch
them in any way they can do it. Therefore, if
an exclusive allotment is done of buses for
school children, this would help children
from far off places like Janakpuri and others.

SHRI CHAND RAM: So far as students'
difficulties are concerned, I have already
taken certain steps. We have included
students' representatives not only in the
advisory body but also in the DTC Enquiry
Committee, and I can assure hon. Members
that so far as students are concerned they are
perfectly satisfied, and if there are any more
problems for students, these will be looked
into sympathetically.

SHRI U. R. KRISHNAN: May I know
from the hon. Minister whether during peak
hours some more buses will be introduced on
certain important routs?

SHRI CHAND RAM: We shall consider
this. If more buses are required, certainly we
will do it.

Textile mills under the control of N.T.C.

*489. SHRI U. R. KRISHNAN: Will the
Minister or INDUSTRY be pleased to state;

(a) what is the number of textile mills
under the control of the National Textiles
Corporation Statewise; and

(b) what is the number of textile mills,
out of them, which are earning profit?

THE MINISTER OF INDUSTRY (SHRI
GEORGE FERN ANDES); (a) and (b) A
statement is laid on the Table of the House.
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(a) There a-e 105 textile mills under
the Natonal Textile Corporation at
present The State-wise distribution of
the;e mills is as under: —

Name of the State/Union No., of
Ter tory mills
1. Andhra Pr.desh . 6
2. Assam LT
3. Bihar I s . 2
4. Gujarat ) .- .. . 2
5 karnamh . . . 4
6. Kerala . . . 5
7. Madhya Pradesh . F)
8. Maharasht a . . 22
g. Orisa . . . 1
10. Punjab . - . 4
ti. Rajasthan . . «. . 3
12, Tamil Nadu . . 14
13. Uttar Pradysh . 7
14, West Bengal L ig
i5. Dethi . . ' 1
15, Pondicherry . . 2

(b) In the mc nth of January, 1978, 45
mills showed profit. Of these, 23 mills
earned cunulative profit during the period
Apr:l, 1977 to January, 1978.

SHRI U. R. KRISHNAN: Sir, from the
statement Ia d on the Table, it is clear that
the ¢ itton textile industry in our country
h facing a grave situation due to lack of
finance, obsolete machinery and the
problem of high cost of production of
cloth. In this connection, will ihe
Government come forward to take over
the sick units under the N.T.C ?

SHRI GEOHGE FERNANDES: There
is no proposal just now to take aver any
more units.
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SHRI U. R. KRISHNAN: More than
sixty cotton industrial units are running at
a loss under the N.T.C. What are the
main reasons for this, and what are the
steps proposed to be taken in this regard?

SHRI GEORGE FERNANDES: Sir, the
N.T.C, took over sick mills in other
words, when they were running at a loss
and others that had closed down because of
losses. These losses were due to a variety of
reasons.  Mismanagement was there. But
since the N.T.C. has taken over things
have improved. But one need not hold a
brief for just everybody There can toe
occasions and situations where things are
not properly managed. Then, Sir, there is
the question of obsolete  machinery that
is there in some of these mills. We are
trying to  modernise this machinery and
thus do  away with one of tha causes of
these losses. Thirdly, there is excessive
labour also, because over the years these
units were not properly managed. The
machinery became obsolete and it had to be
condemned but the workers stayed on. And
they had to pay to the workers who did not
necessarily have any gainful employment
in  these mills. Then, Sir, there have been
problems of marketing. There have been
problems of diversification of the kind of
cloth needed to be  produced. So a variety
of reasons have contributed to the loss
incurred by some of the NTC units.
However, Sir, I am very pleased to inform
hon. Members that while in December 1976
only 18 mills made profits, in December
1977, that is, over a period of twelve
months, due to the efforts made by ihe
N.T.C, 15 mills have started making profits. |
We hope to improve the situation in j  the
coming months.

SHRI S. W. DHABE: May I know
from the hon. Minister thi, things? He has
rightly said that 45 mills have started
making profits due to the industrial peace
maintained by the working c'ass and also
due to the efforts of the hon. Minister
who is the champion of the working
class. May
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I know from the hon. Minister whether there
is any proposal to close or scrap some of the
N.T.C, mills which are making continuous
losses. There is such a fear in Maharashtra
and other places. If there is such a proposal, is
thei a another proposal also for providing,
alternative employment to the vvoikero?

SHRI GEORGE FERNANDES; i have no
proposal under consideration for scraping any
unit. We are seriously trying to see how the
N.T.C, could be better managed and whether
some form of decentralisation could also be
brought about in respect of some of them.
This will be done in consultation with the
workers and their units.

sl TR arEE o dWTaE o,
ATE WAl S w9 £ f @ 60
forey OeiY & ST for ZaETes ST &
e @ H1T F e F 9o @ E  faw
ST rgat g e et i s
# =@ F fom 7w & g A w0
ATET HT TE F AT TG0 T T 719
% for foraet it refes #7 & anfr ==
faeti &1 wraw= =7 & ST o 74 7

Y W GAFSIW . awfa ST,
w foei & o w12 5 e W
ATAAFAT 2 48 UF T 96T § Hi
#% Tt o 92w g1 2 faar &
qEeft T AT a7 & i i g we
2 A gare & o o I9E e 9
% AW 9T F99 F fAam wrw o=@
TR & VS0 E ¥ o, =, ar e Ay
o AFT & | g A 97 g frad
ag Afa# fr o fasti & 10 wlaar
AT 12 FIET AAFT FATRT § IR Al
g frwrem Y sy afew st gae I7-
FH{T FTET H ATET AT | TH a9 U0
#o Yo ¥ F7 TR FTHATH FH T F
g TR E 1037 12 FRET AT
sEawFT A wfaw g | gw ! frwre

[ RAJYA SABHA]

to Questions 24

T8 @ &\ gw IAq g T TR
# 91T F1€ wex AT AT AT a6
Tq 7 @ 7 ok sed 39 an w0
FTE g FH o % | 0F w9
ot A= 7T  fo oraeEw F w0 A e
AW &1 AT W | T AT TATH
AT AYE O W g £ | wE A
g am A e fFmr v & fE
ST FATH @G FT ALHT & AT ST FATH
aftzy ¥1 faafaar & so #r8 gam
ATAT A | TH HET T FT2A FILATCI
TFo Zlo Hlo HIT FTFIT FI ATAHIA
= 7E1 & #IT A " o 777 # f A
T FTEF F AT A ST T HAT & THFT
AT FAT AT AEN | @ AT Wi
T 7ATH &, 78 Fgr arar g uqe Fro
o T AT F g AT & 1 T AL
Ty faa s w@r 21 AmmEeE
77 ZATE AW # A1 fres samw §, @l
97 U0 Zfo Hlo FT FULT AfaF ATAT |H
e ST @, 99 IO ° oI
SFTT AT HIE e &1 T | wifEsr
ara ag 2 for gz 3o F W ot woge
g9 &, s wfafafaat v qar o=
AT AT GAT OF FHEN AL & | qE
FRET THo ‘o Hio ¥ UL F amt
we waan foet & fam wwe & @u
AT ST HFAT 2, TT AT H AAT T
T ST W WA F AZ T Ea
I FTIATET FT STTOAT |

ot gidw wwatg - AL, #
71 frraaa & wmean g far et e
el ST 7 FTeq FTCIAT F1 AT Fi |
I T AT A srAaTa gt aferw
e zfFw Fadt § wo ow fodle ¥
g TET a7 i wrE AT 1T Z9-
TS WL, A1 T wurr
& warfere g7 &Yt o foren fea s anfee
Freq & @iy ¥ oy feawa g §



25 Oral Answers

IAFT wAr T s owE wdY g
feafa & fF won e & W &
FUZF FTARAT A% fear frami 5t
T FAAT A & | g afr
oot 2w s § oy foiE w
7g Far a7 % g 741 w1 fivar frav s
ag dr w1 Fa § F Fred Frevee
F A A ArodToArEe #T TA1a7T 54
e o feofr § & aredty weft o
T Ag st e g s w8
T & fF Fzw FTOH HIT AT
ZqMaTEd  FTTO 1 faar frar SR
YT 7 TF G99 T A FE AT
faar @ 7

St WO gA-w . vt oft, guE
ATHA TAT TEI0 TEY £ W T &Y BH
T AT FIENFT FLAFTE | AVAA
ZFAZITA FIWTCNA AL FET T
AT AT g wEATd F A IT A0
HT FOA FAAT AT qAAGAT § | FEA
QT F T T gW AET AT AT
AFAE | AT FIE RATINEA HHI-
qdY 71 7T FTHIL IA dag 7 frm=edr
FAT A1E AT GH FART AT AGANT A |
R F AT F1 7T T oA &, TT
TEE FTZH HFC AL FE §

SHRI G. LAI SHMANAN: Sir, these :sick
mills havt become sick t, the nation and we ind
that after working for some time, all these
mills become sick as any pe son becomes sick
after some time. Therefore, 1 would like o ask
the hon. Sinister for Industries, with all his
progressive views, as to what is the po icy of
the Government. When a mill j SICK, he
exploits the people.

SHRI
Who?

GEORGE FERNANDES:

SHRI G- L/KSHMANAN: Not Mr.
Fernandes. Ard the capitalist says -that the
mill it SICK. Then The Gov-
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ernment intervenes and starts the National
Textile Corporation. I would like to ask tha
hon. Minister as to what the policy of the
Government is with regard to nationalisation
of textile industry in this country.

SHRI GEORGE FERNANDES:  Sir, we
have just now no proposal to nationalise the
textile industry.  As the hon. Member knows,
under the new 'Industrial Policy, we a'e trying
to decentralise the textile sector to the
extent possible. We have decided that there
shall be no additional loomage in the
organised textile sector or in the powerloom
sector, and that the additional loomace shall be
in the handloom sector. This is the decision
that has been taken and that is  being
implemented.  Sir, the hon. Member is right
in his criticism of the private mill-owners.
There is justification in whatever the hon.
Member has said. But this is a problem that will
take some time for us to resolve.

PROF. D- P. CHATTOPADHYAYA: Sir, some
of the yarn units are composite units. Most of
the sick and fclosed wunits are yarn units
located in South India in the Coimbatore area and
some in Gujarat and in  Bombay also. But
mostly they are non-composite units and
ya’n units.  But some of the composite
units located elsewhere and which have to
be fed by these yarn unit, are short of yarn, and
because of  the transport costs, they find it
uneconomic to have their intermediary raw
materials, that is yarn, from a long
distance. In view of this would the hon. Minister
be kind enough to consider setting up of some
yarn units having primarily in view the needs of
the weavers because he is emphasising  and |
think rightly so the increasing role of the
decentralised  weaver sectors?  Sir, they are
often starved of yarn and it has to be brought in
from a long distance. Sir, there wa, at one
stage an idea to have large-sized and not small-
sized yarn mills because thej question of
economics of the scalei  will be coming.
Sir, though we want
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to serve the weaver sector, the hon.
Ministe™ must be aware that the weaver
sector particularly had to be subsidized to
make the cloth available at a reasonable
price to the people. Therefore, I would
like to know whether the setting up of
this sort of large-sized yarn mills,
preferably in areas where the weavers
concentration is higher, is under the
consideration of the Government.

SHRI GEORGE FERNANDES: Sir. |
shall give the utmost consideration to the
suggestions made by the hon. Member.
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Non.release of full quota of white
printing paper by paper mills

*490. SHRI HARSH DEO
MALAVIYA: fDR. V.
p. DUTT.

Will the Minister of INDUSTRY be
pleased to state;

(a) whether it is a fact that the paper
mills are not releasing full quota of white
printing paper;

(b) whether it is also a fact thai the
Federation of the Indian Publishers is
reported to have warned that unless the
paper mills cooperated and released
immediately the full quota of white
printing paper *hi-y needed, text books
for the coming academic year would
either be priced very high or would not
be available, and

(c) if so, what steps Government
have taken to ensure adequate supply of
paper by the mills to the publishers?

THE MINISTER OP INDUSTRY
(SHRI GEORGE FERNANDES): (a) to
(c). A statement is laid on the Table of
the House.

tThe question wa, actually asked on
the floor of the House by Shri Harsh
Deo Malaviya.



